
COMMITTEE ON 
ABSENCE OF MEMBERS IROM THE SITTINGS OP THE

HOUSE

(E ig h th , l o k  Sab h a)

SEVENTH REPORT 

( p r e s e n t e d  on  2 6 . 3 . 1 9 8 7 )

1 .  t h e  Chairm an o f  t h e  Com m ittee on A b se n ce  o f  

Members fro m  t h e  S i t t i n g s  o f  th e  H ou se , h a v in g  b een  

a u t h o r i s e d  b y  th e  C o m m itte e ,  p r e s e n t s  t h i s  t h e i r  

JSix o e v e n t h  R e p o r t .

2 .  Thfc Com m ittee h e l d  a s i t t i n g  on th e  2 5 t h  

M arch , 1 987•

3 .  The C om m ittee c o n s i d e r e d  a p p l i c a t i o n s  f o r  l e a v e  o f  

a b se n c e  from  t e n  mem bers. The recom m en d ation s  o f  th e  

Com m ittee w i t h  r e s p e c t  t o  t h e s e  a p p l i c a t i o n s  a r e  g i v e n  i n  

th e  A p p e n d ix .

HEW DELHI; 
M arch 2 5 .  1 9 8 7
C h a i t r a  4 ,  1 9© 9 (S a k a )

C hairm an ,

C om m ittee  on A b sen ce  o f  Members 
from  t h e  S i t t i n g s  o f  th e  House



APPENDIX 
( V id e  P a r a  3 o f  th e  R e p o r t )

; s i
■No

. Name o f  Member who 

. h a s  a p p l i e d  f o r  
l e a v e  o f  a b s e n c e

P e r i o d  f o r  R ea so n s  
w h ic h  l e a v d  
a p p l i e d  f o r

P e r io d  f o r  S a s *  
w h ic h  l e a v e  o f  Remarks 
a b s e n c e  r e c o ­
mmended b y  th e  
Committe e

1 . S h r i  G. M .B a n a tw a l la 4 . 1 1 . 8 6  t o I l l n e s s 4 . 1 1 . 8 6  t o The s e s s i o n
( 5 . 1 2 . 8 6 = 9 . 1 2 . 8 6 = was e x te n te d

32 days 36  days u p to  9 * 1 2 .8 6 *
s  * S h r i  V e e r a n d r a 2 3 . 2 . 8 7  t o To a t t e n d 2 3 . 2 . 8 7  t o

P a t i l 1 5 . 4 . 8 7 = 4 3 r d  S e s s i o n 1 5 . 4 . 8 7 =
5 2 days o f  U n i t e d 5 2 days

- N a t i o n s
Human

R i g h t s  Commi
s s -io n  i n  G en eva .

3 . S h r i  S u n i l  Duti; 2 3 . 2 . 8 7  to p e a o e  March * 2 3 . 2 . 8 7  to
8 . 5 . 8 7 = from  Bombay . 2 2 . 4 . 8 7 =
75 d ays to  A m r i t s a r 5 9 d ays

4 . S i l t .  I n d u b a la T i l l I l l n e s s 2 3 . 2 . 8 7  to ( T i l l  th e
S u k h a d ia re  c o v e r y 2 5 . 3 . 8 7 = d a te  o f

31 days m e e tin g  o f

5 . S h r i  S .S .K am asam y 4 .  1 1 . 8 6  to I l l n e s s 4 . 1 1 . 8 6  to
P a d a y a c h i 9 . 1 2 . 8 6 = 9 . 1 2 . 8 6 =

( S e v e n th 36 d ays
S e s s i o n )

6 . S h r i  U d a is i n g r a o T i l l I l l n e s s 2 . 3 . 8 7  t o  ( T i l l  th e  d a te
Gaikwa^d r e c o v e r y 2 5 . 3 . 8 7 = o f  m eetin g

24 d ays o f  CAM)

7 . S m t. V y ja y a n t h im a la 20 d a y s Thread c e r e ­ 2 . 3 . 8 7  to
B a l i mony o f  so n 2 0 . 3 . 8 7 =

& e l e c t i o n 1 9 days
c am p aign

8 . S h r i  Y ash w an trao 2 3 . 3 . 8 7  t o M a r r ia g e  o f 2 3 . 3 . 8 7  to
Gadakh p a t i l 3 . 4 . 8 7  & d a u g h te r  & 3 . 4 . 8 7  &

13 t o t o  p e r fo r m 1 3 . 4 . 8 7  t o
. 2 4 . 4 . 8 7 = S o c i a l  f a m i l y 2 4 . 4  . 87=

24 d ays com m itm ents 24 d ays

9 . S h r i  C h h itu b h a i 1 2 . 3 . 8 7  t o I l l n e s s 1 2 . 3 . 8 7  to
Garni t 1 . 4 . 8 7 = 1 . 4 . 8 7 =

21 d a y s .21 d ays
1 0 , S h r i  Charan S in gh B u d g e t I l l n e s s

S e s s i o n * 2 3 . 2 . 8 7  t o
2 2 . 4 . 8 7 =
5 9  d ays

* Sincb. th e  Committee do n o t  recommend l e ^ v e  ^snrKauaiEjs f o r  more th a n  
59 d ays  a t  a  t i m e , t th e  Member may be g r a n t e d  l e a v e  a s  recommended.


